GOVERNMENT OF INDIA
MINISTRY OF COMMUNICATIONS
DEPARTMENT OF TELECOMMUNICATIONS

RAJYA SABHA
UNSTARRED QUESTION NO. 1169
TO BE ANSWERED ON 11™ FEBRUARY, 2022

SHAREHOLDING IN VODAFONE-IDEA

1169 SHRI ABDUL WAHAB:

Will the Minister of COMMUNICATIONS be pleased to state:

@ whether it is a fact that Government would hold 35.8 percent and become the single
largest shareholder in telephone company, VVodafone-ldea; and

(b) if so, the details thereof?
ANSWER

MINISTER OF STATE FOR COMMUNICATIONS
(SHRI DEVUSINH CHAUHAN)

(@) & (b) In response to the government’s offer towards conversion of interest amount,
arising out of protection of net present value on account of deferred spectrum and AGR dues,
pertaining to the moratorium period, VVodafone-Idea vide its letter dated 10.01.2022 has
exercised its option for converting its interest liabilities into equity. As per Cabinet decision,
Ministry of Finance has been authorized to finalize the procedure, method, rate of conversion,
mix of equity and preferential capital (if any), compliance with SEBI and other relevant
guidelines.
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